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F.No.2/5/20 1 TlDeputation/Admn/ClC

6e- 
AdverTisement

Subject: Filling up the posts of Sr. Principal Private Secretary, Under Secretary, Principal
Private Secretary, Private Secretary, Personal Assislanf and Hindi Tiarislator in
the Central Information Commission on deputation basis.

Applications in the prescribed Performa, as per the Annexure-Il are invited from eligible
P?rsons for filling up the fallowing posts in the Central Information Commission on deputation dasis.
The details of the posts are as under:

i. Sr. Principal Private Secretary
2. Under Secretary
3. Principal Private Secretary
4. Private Secretary
5. Personal Assistant
6. Hindi Translator

The eligibility criteria, qualifications and particulars to be submitted with the application
regarding the above posts are given in Annexure-I.

2 It is requested that applications of such eligible persons, who are desirous of being considered
for the post advertised and can be relieved immediately on selection, may be forwarded along with
their complete and up to date APAR Dossiers for the last five years, iadre Clearance, Vigilance
Clearance and Integrity Certificate, Certificat'e towards MajorlNzlinor Penalties imposed, if any during
the period.of last 10 years, to Central Information Commiision within a period of +S auyr nom tfr!
date of publication of this circular in Employment News. Applicants will not be allowed to withdraw
their candidature at a later date. Incomplete applications oi applications received without up to date
APAR Dossiers, cadre clearance, Vigilance Clearance and Inlegrity Certificate (duly attest.a Uy tt .
officer not below the rdnk of under secretary) will not be entertained.

UDN fu:- Deputy Secretary (Admn.)
011-26717352

,- r-,rs*Il-li+ffi
ffiq {Ear 3n*dT

Central lnformation Commission
iltn aiar;nq aratlBana Gangnath Marg

Dated: 08.02.2018

L- kt^; /+ K. 6et/.af, Aer',| saa*i<1L,"-) fu "/MV^ wbxik (rt -
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Annexure:I

+rafrq rFcTr 3TrfrT
Central lnformation Commission

qtqr ,i?rf,rel a;af63ba Gangnath Marg

.\*-..

Dated: 08.02.2018

a)
b)
c)

or

With five yeqs' service in
regular basis in the Level-11
or department.

a)

b)
c)

No. of Post(s)
Level in the pay mahix
Eiieibility

gBfoVnll u n i rka, r$ ff"a- I I o o 6 \si N ew De I h i -1 1 0067

File No.2/5/20 I TlDeputation/Admn/ClC

No. of Post(s)
Level in the pay matrix
Eligibility

(ii)

CIRCULAR

The Central Information Commission, quasi-judicial authority, requires Sr. Principal
Private Secretar5r, Under Secretary, Principal Private Secretar5r, Private Secretary, Personal
Assistant and Hindi Translator on deputation basis.

The required qualifications for these posts have been indicated against each of them.

1. Name of the Post Sr. Principal Private Secretary

03 (Three)
Level 12 in the pay matrix
Stenographers of the Central Government or
State Govemment/Union Territory
Administration or Public Sector Undertakings or
Universities or Recognized Research
Institutions or Semi Government or
Autonomous Bodies
Organizations:-

or Statutory

(i) Holding analogous posts on regular basis in the parent cadre or department;

the grade.rendered after appointment thereto on
in the pay matrix or equivalent in the parent cadre

2. Name of the Post Under Secretar5r

02 (Two)
Level 11 in"flhe pay matrix
Officers of the Central Government or State
GovemmentAJnion Territory Administration or
Pubiic Sector Undertakings or Universities or
Recognized Research Institutions or Semi
Govemment or Autonomous Bodies or
Statutory Organizations : -

(a) (i)
or

Holding analogous posts on regular basis in the parent cadre or department,
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(a)

'r+iii'

(i) Holding analogous posts on regurar basis in the parent cadre or department,

a

(ii) with five years' service in the grade rendered after appointment thereto onregular basis in posts in Level-10-in the pay ;r*-; A;t""I;;t;;# parentcadre or department, or
(iii) wth eight years' service in the grade rendered after appointment thereto onregular basis in post in Level-8 in ttre puy *utri* or equivalent in the parent

Po sses s ing the. fo lr owing Educational eualifi cations and experiegce, namery

Essential:

(i) Graduation from a recognized University; and(ii) Five years' experience ln the field of admirrirtrution or Finance or in dealingwith Right to Information matters.

J. Name of the post

a) No. of post(s)
b) Level in the pay matrixc) Eligibility

Name of the post

a) No. of Post(s)
b) Level in the pay matrixc) Eligibility

(a) (i) Holding analogous posts on

(ii) with five yeTs service.in the grade rendered after appointment thereto on regularbasis in the Level-lo in the 
-pay 

matrix o, .quiuutrnt in the parent cadre ordepartment; or

(iii) with six years-' tt'11... in the grade rendered after appointment thereto on reguiarbasis in the Level-8 in the lay matrix or equivalent in the parent cadre ordepartment; or

Principal private Secretary

Level 11 in the pay matrix
Stenographers of the Central Government orState Government/Union Territory
Adminishation or public Sector Undertakings#
Universities er Recognized Research
Institutions or Semi Govemm;-*;
Autonomous Bodies or Statutory
Organizations:-

regular basis in the parent cadre or department;

Private Secretary
d?&' 4a, *!p.

06 (Six)
Level 08 in the pay matrix
Stenographers of the Central GoVemnient orState Government/Union Territory
Administration or public Sector Undertakings orUniversities or Recognized Research,
Institutions or Semi Government ;;Autonomous Bodies or Statutory
Organizations:-

4.
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(a) (i)
or

(ii)

Name of the Post

a) No. of Post(s)
b) Level in the pay matrix
c) Eligibility

(a)

(ii)

Name of the Post

a) No. of Post(s)
b) Level in the pay matrix

c) Eligibiiity

Personal Assistant

05 (Five)
Level 7
Stenographers of the Central Government or
State Government or Union Territories or public
Sector Undertakings or Universities or
Recognized' Research Institutions or Semi
Government or Autonomous Bodies or
Statutory Organizations : -

Hindi Translator

02 (Two)
PB-2 Rs. 9300-34800 plus Grade pay Rs.4200
(Revised as per 7th CpC - Level 6 in the pay
matrix)
From amongst Officers of the Cenkal
Government:

Holding analogous posts on regular basis in the parent cadre or department;

With five yeats' service in the grade rendered after appointment thereto on regular
basis in the Level-7 in the pay matrix or rqui.,rilirt il the parent .ua[ o,department; or

5.

(i) Holding anaiogous posts on regular basis in the parent cadre or department;

With ten years' seryice in the grade, rendered after appointment thereto on regular
basis in the posts of Stenographers in Level-04 in tr,-Jpuy matrix or equivalent in
the parent cadre or department; or -- r

6.

(a) (D

(i)

(ii)

Holding analogous posts on regular basis in the parent cadre or department, or
with six years' service in the grade rendered after appointment thereto onregular basis in pay Band 1, R;. szao-20200 ptus cile i;;f"f il;.ieUi
Revised as per 7th cpc - Level 5 in the pay matrix) or equivarent in the parent
cadre or department, or

with ten years' service in the grade rendered after appointment thereto onregular basis in pay Band 1, R;. 5200-20200 plus craie nay oin;. ,hdiRevised as per 7th cpc - Level 4 in the pay matrix) or equivarent in the parent
cadre or department / -- -1-.

(b) Possessing the following Educational and other qualifications, namely
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,r
Essential:

(i) Masters Degree of a recognized University or equivalent in Hindi orEnglish with English or Hindi as a compulsory or elective sudect or as a mediumof examination at degree level ; 
L --J '- pEvJvvu vr sr 4

OR

Masters-Degree of a recognized University or equivalent in any subject
other than Hindi or English with Englisrr or Hinai as a compulsory or electivesubjects or either of the two a m"dium of examination and the other as acompulsory ouelective subject at degreeJevel. .r-.

OR

Mast-ersDegree of a recognized University or equivalent in any subject
g_tr.I than Hindi or English with English or Hindi ,*alu* and English orHindi as a-compulsory or elective subjects or a medium of examination atdegree level; and

Recognized Diploma or Certificate course in Translation from Hindi toEnglish and vice versa or two years experience 
"f 

;;;i;;;;^;;; fi"ffijil;to English and vice versa in central or state Government offices ir,.rrJirrg
Govemment of India Undertakings.

(ii)

' Desirable:

(i) Knowledge- at the level of Matriculation of a recognized Board or equivalent ofolt of the languages other than Hindi mentioned in the Eighth Schedule of the. Constitution.

Note 1: Qualifications are relaxable at the discretion of the staff Selection corirmission. 
or competent Authority, for reasons to be recorded in writing, in case of candidates otherwisewell qualified.

Note 2: The qualifications regarding experience is relaxable at the discretion of thestaff selection commission or comfetent i.uthority, for reasons to be recorded in writing, incase of candidales belonging to scheduled castes or Scheduled Tribes, if at any stage ofselection, the Staff selection commission or trr. Co*petent Authority is of the opinion thatsuffrcient number of candidates from these communities possesri"g ;'h. requisite experienceare not likely to be available to fillup the posts reserved for them.

General Conditions:

The departmentar officers in the feeder ."r.gr.y'lrho are in the direct il. ,,promotion will not be eligible for consideratiin io. ufpoio*;;;;;tation.similarly, deputationists Jhalt not be eligible for consideration for appointmentby promotion.

Period of deputation including period bf deputation in another ex-cadre post heldimmediately preceding this up-poiot*.nt in the same or some other o"guriruiioi";Department of the Central covt. shall ordinarily not exceed three years.

Note: 1:

Note 2:
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Note 3 : The maximum age Iimit 
for lnnointment by deputation shall not be exceeding s6years as on the closing date of receipt of appiications.

2. Apillication must be sent in the prescribed proforma (Annexure-Il) to(Admn), Central Information commission, Room tto.soa, 5th floor,commission, Baba Gangnath Marg, Munirka, N"* b.ini-r10067.

the Deputy Secretary
Central Information

3. Application duly filled in and supported by all
superscripted: ,,Application for the post of

relevant documents and envelop should be
on deputation.,,

4"*' while forwardils applications, the confidential Reports (photocopies*of the cRs/ApARseach page duly attested by G officer not below the rank of und., secretary) for the last five years,cadre clearance, vigilance clearance and'Integrity c".tin"ate and statement showing Majoi orMinor pQnaltiqs, if any, imposed during the last i.n y.urr, may positively be fumished by thesponsoring authority

5:- ' The o-fficers selected will have the option to draw his/her grade pay plus deputation (duty)allowance or to haveiis/her pay fixed in the scale of the post in accordance with DopT o.M.No.2ll2lY7-Estt (pay II) dated 2g.o+.tgat, as amended from time to time.

6' The last date of receipt of application in the Commission is 45 days from the date ofpublication of the advertisement in Umpioyment N.ws. l

ffiW
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2.
aJ.

4.

5.

6.

7.

Annexure- II
BIO;DATA TRQFOR\'IA

Application for the Post of

(a) Name of the'Applicant

. (in Block Letters)

Address:

(Office)
(Residence)

Telephone Nol(Office)

Father,s / Husband, s nu*$esidence)
Date c,f Biith'(in ChriStian era)

and Age as on closing date of application
Date of Entry in Govt. Service

Date of retirement under Central Government Rule

Educational/Profess ional Qualifi cations

PresentPost held
(a) Level in the pay matrix
(b) Present Pay

Date of regular appointment to the post

Post held (whether ad-hoc/regular/deputation)

Brief set'vice particulars and experience

Signature of the applicant
Certificate to be given by head of office of the Applicant

Itiscertifiedthattheparticularsfurnishedbytheofficialarecorrect.
It is certified that no disciplinary/vigilance case is either pending or contemplated against the

applicant and he/she is clear from the vigilance angle.

The service record of the'officer has been carefully s6rutinized and it is certifiedthat there is
no doubt about his/her integrity.

Certified that no Major/lvlinor Penalty has been imposed upon the official during the last 10
years as per service records.

Cadre Clearance

Signature of the sponsoring Authority
with office seal

8.

9.

10.

I t. Additional Information, if any which you would like to mention in support of your suitability for the
post.

12.' Date of return from last ex-cadre post, if any
13. Whether belongs to SC/ST/OBCIPH
Date:-'

(i)
(ii)

(iii)

(iv)

(v)

Date:

Period

From To

Post held

regular basis

on Scale ofPayllevel
in the pay matrix

Organization and

Station served

Brief description

of duties
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